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CENTRAL ADMINISTRATIVE TRIBUNAL Z/’
BOMBAY BENCH
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Original Application_No.499/94

Shri Suryakant Anna Ballal ess Applicant,
V/s. -

Union of India through
The General Manager,
Centrsl Railway, Bombay,

The Ghief Personnel Officer (S & M)
Personnel Branch, Head Quarter's office
Cé&ntral Railway, Bombay V.T,

The Controller of Stores,
Central Railway, Bombay VT

The Dy, Controller of Stiores,
Central Railway, Pune,

Shri Chandrskant Shinde,
Lorry Driver at Stores Dept.

Central Railway, Pune, .+« Respondents,
il
: CORAM: Hon'ble Shri N.K. Verma, Member (A)
fppesrance:
Shri S.R.Atre, counsel
for the applicant,
ORAL_JUDGEMENT Dated: 15.4,94
§ Per Shri N.K.Verma, Member (A){
The applicant has been transferred from
Pune to Bombay after a short gsp of three months,
although he was transferred to Puneg@@}ﬁﬁ}éifggggsti:fb}
and his representation to Controller of Stores dated
-

17.1.94 followed by representation to the Gengral Manager,
Central Railway dated 16,2,94 has not beegﬁﬁﬁggiéiby the
respondents so far, There after the applicant has come

to this Tribunal for seeking the relief, This &

premature application to this Tribunal as Administrative
authorities are required to give proper consideration

to his representation and if the applicant is dis-satisfied
with the decision he is entitled to seek the relief

\ng4 from this Tribunal.
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In view of the above the application is

L ]
“e

disposed of with a direction that the Head of the
department , Controller of Stores, Bombay will
dispose of the representation of the applicant within

two months of the passing of this order,

DASTI.

Nl

(N.,K. Verma)
Member (&)
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